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SHRI K. K. RAGESH (Kerala): Sir, [ associate myself with the issue raised by the hon.
Member.

SHRI K. SOMAPRASAD (Kerala): Sir, I also associate myself with the issue raised
by the hon. Member.

SHRI ELAMARAM KAREEM (Kerala): Sir, I also associate myself with the issue
raised by the hon. Member .

SHRI BINOY VISWAM (Kerala): Sir, I alsoassociate myself with the issue raised by
the hon. Member.
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Concern over Growing '"Gun Culture' in the country

SHRINARESH GUIRAL (Punjab): Sir, it 1s highly distressing and depressing to note
how a new kind of * gun culture” has started pervading our lives. Hardly a day goes by,
when you do not hear in the media about gunshots being fired either by gangsters at

police or by somebody in road rage case, or, by kidnappers.

Sir, ours is the land of Buddha, the land of great Gurus and the land of great Mahatma
who taught us the spirit of non-violence but the way guns are now seen everywhere in the
country, both licensed or un-licensed, and, the way they are being used with impunity, we
need to think about it and do something about it.

[ know, it is a State Subject but I feel that the Centre should make some kind of a
model law which should be circulated to the States, and, in the next Centre-States meeting,
this 1ssue should be taken up. The way we are going, it 1s becoming very dangerous for

ordinary persons in the country.

Sir, this morming, for example, I read about a BIP leader being shot; two days ago, a
Congress spokesperson was shot; earlier, the Bar Association chief in Agra was shot
down. Sir, the problem 1s that it 1s a failure of policing. Guns have come into our lives
because people demand guns for safety and security, but this is the role of the police. [
hope that the Government will hear my voice and usher in some police reforms urgently

also because we must put an end to this gun culture.

Safety measures for labourers at construction sites
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HIFHI & e safety regulations, safety measures, safety audit, they are more observed in
violations rather than in compliance. Sir, there are certain cities we know, we can analyse
the Labour footfall, and make sure that there are workers hostelst i.e. shranik vas, across
India in those cities, and, as far as working conditions are concerned, we have to make
sure that if the safety regulations or safety manual is violated by somebody - - no matter
the stature of the builder or the political connections he has - - he must be made to pay for
committing these crimes which are going unabated. Certain companies have shown that
accident-free workstations are possible. Can’ t we do that? That would be a minimum of

what we can do for the working-class population. Thank you, Sir.

PROF. M. V. RAJEEY GOWDA (Karnataka): Sir, I associate myself with the mention
made by the hon. Member.

SHRI JOSE K. MANI (Kerala): Sir, I also associate myself with the mention made by
the hon. Member.

SHRIMATT VANDANA CHAVAN (Maharashtra): Sir, [ also associate mysell with
the mention made by the hon. Member.
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Direct rail route between Hubli and Belagavi
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SHRI SAMBHAJI CHHATRAPATT (Nominated): Sir, [ also associate myself with the

mention made by the hon. Member.

SHRI VINAY DINU TENDULKAR (Goa): Sir, [ alsoassociate myselfwith the mention
made by the hon. Member.

Inleusion of Pinakini Satyagraha Ashram in Andhra Pradesh under
the Gandhi Heritage Sites Mission

SHRIPRABHAKAR REDDY VEMIREDDY (ANDHRA PRADESH): Mr. Chairman,
Sir, [ wish to draw the attention of the House to Pallipadu village which has got a Gandhi
Ashram. T have adopted this village under SAGY. Gandhiji had inaugurated this in 1921.
This museum or ashram 1is in dilapidated condition. In fact, they tried to convert it into a
museum. But that 1s also in a dilapidated condition. This centre in Pallipadu village played
an important role in the Quit India Movement and freedom struggle. T request the hon.

Minister of Culture to consider this. This is on the banks of the Penna river, which 1s the



